
THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHRI DALBIR 
SMH): (a) to (h). nw krfonnrrtbn is being 
odkded and will be laid an the Table of the 
H o w a .  

s'l Exlm up, 
7 

5998. SHRl SUDHIRSAWANT: Will the 

(a) whether EXIM have been 
nkabed in recnt past; 

@) W so, the places where the same was 
nlecrsed; 

(c) what are the hlghlbhts of the EXIM 
Scrip; 

(d) whetherthe Government propose to 
mrk. mElaMe the detaib d thL rebase to 
h public, and 

(e) if so. when? 

THE MINISTER OF STATE OF THE 
MINISTRY OF COMMUH=E (SHRI P. 
CHIDAMBARAM): (a) Yes, St. 

(c) 'EXIM SCRP is a new concept and 
has taken place d REP licences. It entitks 
the exporter to the release of foreign ex- 
change for making imports. The 'SCRIP' will 
have only two copies viz. the original and 
office q. The original copy will serve both 
tho purposes of exchange control and Cus- 
bms dearance. The SCRIP shall be of a 
spec if^: value and would be valid for the 
import of items as'per the policy. Special 
rdditional items, if any, pe ksibie. shall be 
apeciblly endorsod-ain JT he SCRIP with 
value limits. h shall be freely transferable as 
per ordinary law and will haw a validity of 18 
months. 

(d) and (e) Import and Export Policy and 
also the amendments made thereto are 
always notified by means of Public M i .  
dpies of such Public Notices are airculated 
as per Policy. 

(a) the quantity of cotton procured by 
the Cotton Corporatkn of Mi from Mahar- ' 
asMra during 1990-91 cotton season and 
the value thereof; and 

@)thetargetfued~~cottonCorpo- 
ration of India for procurement of cotton 
during the 1991-92 cotton season, State- 
wise? 

THE MINISTER OF STATE OF THE 
MINISTRY OF TEXTILES (SHRI ASHOK 
GEHLOT): (a) The Cotton Corporation ol 
India did not procure -on from Maharash- 
tra during 1990-91 oottora season. In view of 
the operation of Cotton Monopoly Procure 
ment Scheme of the State Government, the 
CCIdoesmtoperateinthad~. 

@) Plo tatget has been fued for procurs 
men1 of cotloyunder price support opera- 
tions as in the event of market prices of 
kapas. falling bekw the minimum support 
prices fixed by Government of India for 1 99 1 - 
92 season, the Corparation will buy cotton 
without any quantity restridions. However, 
for commercial operations, the Corporation 
has drawn up a tentative programme for'- 
purchase of 8.5 lakh bales during 1991-92 
season, State-wise break-up, being as un- 
dec- 




